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Certified that no further action is required to be taken and the case is fit for consignment to the Record
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0.A./278/90 P

Shri Pravin Harkha,

Nana Dahisara,

PeCelMota Dahisara,

Taluka Maliya Miyana,

Dist. Rajkot. s Applicant

versus

1, Union of India
Throughs
General Manager,
Western Kkailway,
Churchgate,
Bombay .

2. Divisional Railway Manager,
Western Railway,
Rajkot Division,
Kothi Compound,
Rajkot.

3. Shri Haji Hasam,
Gate Keeper,
Gate NO.64,
C/o.Permanent Way Inspector,
Western Railway,

MOXVie ¢ Respondents
Coram: Hon'kle Mr, P.HeTrivedi : Vice Chairman
Hon'ble Mr. J.N.Murthy : Judicial Member
ORDER
Date: 31-8-1990
Per: Hon'ktle Mr, P.He.Trivedi ¢ Vice Chairmman

Heard Mr.B.B.Gogia and Mr.B.R.Kyada, learned
counsel for the applicant and the respondents
respectively. If the petitioner files a representation
within one month from the date of this order, the
respondent authorities to dispose of the same within
three months thereof., With this direction, the case

is disposed of.
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(JeNeMurthy) (PeHeTrivedi)

Judicial Member Vice Chairman



